6ih, 7th, & 8th Floor, Tower-B, World Trade Centre,
Nauroji Nagar, New Delhi-1 [(')Ug%)

Pettion No. 489/TL/2024 A
/ NOTICE UNDER CLAUSE (a) OF SUB-SECTION
SECTION 15 OF THE ELECTRICITY ACT, 20

An application under Sachon 14 of the Electricity Act, 2003 (the Act) has been made by POWERGRID Jam

bhaliya Ti ion Limited, B-9, Qutab Institutional Area; Katwaria Saral, New Delhi-110016 to
eslabhsh the Inter-State transmiission system for the "Augmentation:of transformal!b n'capacity at Jam
Khambhaliya PS (GIS)" on a Build, Own, Operate and Transfer Basis (hereinafter F%ferred to as ‘the
Project”) consisting of the following elements:

Sl Name of the Scheduled Percentage of Element(s) which are
No. Transmission Element COD in Quoted pre-requlred for
months Transmission ~_declaring the
from Charges recoverable commerclal
Effective | on Scheduled COD | opsration {COD) of
" Date of the Element of the |  the respactlve
Project . Element

1. | Creation of New 220 kV Bus Section-ll | 21 months 7.66 Element at 81 1.can

atJam Khambhaliya PS - (15/07/2026 be commissioned
S iparately

2. | Augmentation of transformation | 21 months 26.53 For Element at! 8l. 2,
capacity at Jam Khambhaliya PS (15/07/2026) Element at SI. 1ls
(GIS) by 2x500 MVA, 400/220 kV ICT > pwmqulred
(5th and 6th) (terminated on New 220 "
kV bus section-|I)

3. | Augmentation of transformation [14/10/2026# 13.27 F&fEﬁsmantatSI 3,
capacity atJam Khambhaliya PS (GIS) ements at 8. 1 is
by 1x500 MVA, 400/220 kV ICT (7th) ~ pre-required..
(terminated on New 220 kV bus Element at SI. 3 can
section-11) ba commissioned

separately subjeot to
eommissioning of
400KV bay at Jam
Khambhaliya PS for
ICT (7th)
(refer Note-2).
4a. | Implementation of 220 kV GIS line | MRPL bay: 3.83 Elements at Sl. 1
bays at Jam Khambhaliya PS for RE | 21 months and 2-are pre-
Projects on New 220 kV bus section-Il |(15/07/2026) ¥ *  required
(1 No. for ACME Sun Power Pvt Ltd | ACME bay:
and 1 no. forMounting (MRPL)) 21 months
Juniper Bay:
Jun-27
subject to
minimum
schedule of
21 months P
from date of % /
award of
balance
works
4b. | Implementation of 220 kV GIS line | Jun-27 3.83 Elements BKSI 1
bays at Jam Khambhaliya PS for RE | subject to ' and'2are pre-
Projects on New 220 kV bus section-ll | minimum %9 required.
(1 No. for Juniper Green Energy Pvt | schedule of : :
Ltd.) 21 months
from date of §
award of o
balance p ol
works W i

5. | Creation of New 220 kV Bus Section at | 21 months 7.66 Elements at 81 5 to

Jam Khambhaliya PS (Section I11) (15/07/2026) ‘are required to be
“commissioned

6. | Augmentation of transformation {14/10/2026# 13.27 ~Q|multanaausly as
capacity at Jam Khambhaliya PS (GIS) . |5 thelputilization is
by 1x500 MVA, 400/220 kV ICT (8th) ; dlﬁlanem!ent on each
(terminated on New 220 kV bus wolhar [subject to
section- l11) : 55101'“" of

fﬁ.@ bhb?lgla‘lf'sa o

7. | Augmentation of transformation | 21 months 18.84 allyartetor
capacity at Jam Khambhaliya PS (GIS) |(15/07/2026) P’@Qlﬂ) (quer Note-
by 1x500 MVA, 400/220 KV (Sth) ICT et
terminated on New 220 kV bus b q
section-Ill v .- v

8. | Implementation of 220 kV GIS line | 24 months 511 o
bays at Jam Khambhaliya PS for (15/07/2026) i
Kuvadia 220 kV D/Cline

Note 1: 4 A

Termination of the 2x600 MVAICT s under present scope shall be I the '2° eeparﬂlﬂ!la‘s which are being
developed by POWERGRID for RIL for termination of 400 kV Jani Khambaliya - Jamnagar. Die line. TSP
shall implement 400 KV side GIS Duct required for interconnection of IGTS & 6 at 400 kVUam Khambaliya
PS [length is approx. 350 M. (Actual length shall be finalized based upon final layo; lqnggllth assonlatsd
equipment as required. : [ﬁv iy

#)

Note-2: 4 L'y

Matching with SCOD of 400kV bays at Jam Khambhaliya PS (being lmplemQMRd UndEf twork
Expansion scheme in Gujarat for drawl of about 3.6GW load under Phase-| in Jmpnagaﬁaml eme
which is currently under tendering) and subject to minimum implementation schedulggi‘! months* {
Note-3: .
Earlier schedule was specified as March-26 subject to minimum schedule of 21 mnnths from. dale of award
of balance worksﬁnwever considering present status, schedule of21 mouths mayq[gguybaspeclﬂed

# Matching with SCOD of 400kV bays at Jam Khambhaliya PS (being implamented under *Network
Expansion’ in Gujarat for drawl of about 3.6GW load under Phase- in Jq;gng rea" scheme

(14.10.2026)." ks ‘,”,,,, &

2. The Central Transmission Utility of India Limited, vide its letter dated 11.11.2024,h smmended for
the grant of a transmission licence to the applicant to establish the prnposad uanpmlssim ystem,

2
transmission scheme as noted in para 1 above.

4. Acopy of the application, along with lts annexures and enclosures, made by thg :
an inter-State transmission licence to POWERGRID Jam Khambhallya Transnils:

5. Notice is hereby given in pursuance of clause (a) of sub—sectlon (5) of Sadﬁgn 16 of the Act that
suggestions or ObJEC!IonJS if any, to the Commission's proposal to grant a trangmission licence to the
applicant, as aforesaigi”be sent to the undersigned by 7.3.2025 at the abovi thg address The
whofiles suggp@hons orobjections may in his/her discretion altend theheanng @wh{dh no TA/DAshall
be paid by the Commission. ol

i e R Y T
(tllrpmt Singh Pruthi)
- - Sec

No. 489/TL/2024, has proposed to issue a transmission licence to the eppllcan
the Commission's office by following the laid down procedure. SR
5. The application ghll be taken up for the further hearing by the Gommission pry 1«5&025 Any person

3. Based on the material available on the record, the Commission vide order date
for the grant of
Limited before
the Commission can be accessed at the www.po d.in/. e larles or In§ of ) gny.'pgrson In
suggestions orobjec.pons received afterthe specified date shall notbe considel %
retary




